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Cat fa the U. N. a.qet 

1454. SHRI N. SHIVAPPA: Will the Mi-
nister of EXTERNAL AFFAIRS be pleased 
to s~ate ; . 

(al whether India', d~legate to U. N. has 
fdt concerned over the slas/,ling Ly the Secre-
tary-qeneral of the U. N. Budget; and 

(b) if so, the dfect of this cut on the finan-
cial commitments to support the activities of 
the U. N. Organisational systems? 

THE DEPUTY MINISTER IN THE MI-
NISTRY OF EXTERNAL AFFAIRS (SH,RI 
SURENDRA PAL SINGH): (a) Yes, Sir. 

(b) Th~. Secretary General gave an aau-
ranee that the ff"duction would not affect the 
implementation of the approved work program-
me of the U. N. It will be possible to a~s 
the impact on the work programme only after 
the conclusion of the financial year 1971. 

Reco __ ... tioDS m ..... by Sluuatilal H. 
Shah Com_ittee _ on Pric:e8 

1455. SHRI N. SHIVAPPA: Will the Mi-
nister of PETROLEUM Al'D CHEMICALS 
be pleased to state the steps Government have 
taken to curb the remittances in the light of the 
recommendation.;; mane by Shantilal H. Shah 
Committee on Oil prices? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI): Go-
vernmf"llt initially asked the Oil Companies to 
report the extent of their remittances on ac-
count of Engineer~ftg Services, Technical In-
formation Services, Royalties, Licenre Fees 
etc. The Oil Companies have stated that they 
have not remitted any amount not permissible 
either under the provision, of the RefinerY 
Agl'eC'ments or by the provisions of Foreign 
Exchange Rt:gulation Act. The matter is 
h<-ing further pursued. 

Espeadit1lre .... AUopadde, Homoeopadde 
.... other remedies of tr_ 

1456. SHRI S. N. MISRA: Will the Mi-
nister of HEALTH AND FAMILY PLAN-
NING be plNsed to state: 

(a) how much money has been opent by 

Central Government on Allopathic remedy of 
treatment and how much on Homoeopathic 
and other Indian remedi.,; of treatment, in-
cluding research thereon, in the financial year 
ending 31st Mal(:b, 1971 ; 

(b) the steps taken to asoist and popula-
riJe Homoeopathic and Indian remedies of 
treatment; and 

(cl whether a<kquate funds and facilities 
would be made av~ble for Homoeopathy ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPADH-
YAYA): (a) Health is a State subject and 
provision of medical care is the responsibility 
of tbe State Governments concerned. In 
Delhi, however, thr Central Government ser-
vants are governed by the Central Government 
Health Scheme. There are 60 Allopathic, 
5 Ayurvedic and 2 Homoeopathic d;.p"nsa-
saries functioning under the Central Govern-
ment Health Scheme. The expenditure during 
the year 1970-71 amounted to: 

Allopathy 
Ayurveda 
Homoeopathy 

Rs. 1,04,45,000 
Rs. 3,56,000 
Rs. 43,000 

In respect of Central Governmc-nt servaQts 
and members of their families rt'5iding outside 
Ddhi, they are governed by the Central Ser-
vices (Medical Attendance) Rules except for 
Allababad and Bombay where the Central 
Government Health Scheme is in operation 
only on Allopathic lines. The expenditure in 
respect of these two cities was as follows: 

Bombay 

Allababad 

Rs. 6.51 lakhs 

Rs. 12.46 lakhs 

Since expenditure on medical treatment is 
reimbursed to other ·Central Government ser-
vants by the various Departments/Ministries, 
figures of expenditure in this respect aU' not 
available with this Ministry. 

With regard to research a sum of R .. 155 
lalhs was spent by the Indian Council Gf 
Medical Research during the year 1970-71; 
while the Central Council for Reseanh in 
I ndian Medicine and Homoeopathy gave grants 
amounting to Rs. 53 lakhs during the same 
p<'riod for research purposes. 
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(bJ The Government of India have estab-
li.hed a Central Council for Research in 
Indian Medkine and Homoeopathy which 
body is giving grant. to the various institutions 
engaged in rerearch. In addition, grants are 
given to a number of Ayurvedic medical col-
lege. for upgrading the exiS! inlt Departments. 
A Central Council of Indian Medicine is 
being established under an Act of Parliament 
for regulating Ayurvedic education and its 
pcactice. Necessary legislation for the setting 
up of a similar Council for Homoeopathy is 
under considerat:on. 

The Government of India have informed all 
State Governments to the effect that along 
with modem system of Allopathy, Ayurveda, 
Unani and Homoeopathic system of medicine 
should contribute toward. the development of 
the National Health Service. in the country. 
It is, therefore, also for the Slate Governments 
to take necessary steps to propagate the Indian 
systems of medicine including Homoeopathy. 

(c) In the Fourth Plan a sum of Rs. 58.30 
l.lh. has been provided for undergraduate 
education in Homoeopathy and a sum of Rs. 
36.98 lakhs for R.search Schemes. 

Prodac:tioa of .22 lUBes, Platols IUUl Reo 
_Ivers for PabUc V.e 

1457. SHRI S. N. MISRA: Will the Mi-
nister of DEFENCE be pleased to state: 

(a) w}>ether the Defence Department has 
produced for public use 2.2 Rilles, Pistols and 
R·;volvers ; 

(b) if so, the price. thereof; and 

(c) by what time these fire arms will be 
available in the market ; and 

(d) what estimate for marketing these fire 
arms has been made ? 

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DF-FENCE (SHRI VIDY A CHAR."-N SHUK-
LA): (a) The Department <f Defence Pro-
duction has plans to produce for public use 
.22 Rifles (and not 2.2 Rifles) and .32' Pistols. 
There is no plan to produce Revolvers for 
public use. 

(b) Prices would be decided after the bulk 
manufacture has been started. 

(c) The pilot batch of .22 Rifles has been 
manufactured. As .oon as this batch i. cleared 
in proof bulk production will be taken up. 
Every effort i. being made to put the Rifles in 
the market as early as possible. A project has 
recently been sanctioned for the manufacture 
of certain army stores and .32' Pistols for the 
civilian use and though the manufacture 
is expected to be established in about 3 years 
tme, the capacity would be initially utilised 
for produ.:tion of service stores. 

(d) No indication can be given at this 
stage. 

Vlalt of the 0fticIal. of F .A.C.T. to fomp 
c:oaatri .. 

1458. SHRI M. K. KRISHNAN: Wilt 
the Minister of PETROLEUM AND CHEMI-
CALS be pleased to state: 

(a) the number of times the ofticial. of 
Fertilisers and Chemicals Travancore Limit-
ed, Kerala have gone abroad during tho last 
three years ; 

(b) the total expenditure incurred on these 
trips; and 

(c) the details thereof ? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI): (a) 
and (b) The number of officers of Fertilizers 
and Chemicals Travancore Limited who had 
gone abroad during the lut three years and 
the expenditure incurred thereon are given 
below:-

Year Numb ... of oflicen Eapeoulitare 
1968-69 
1969-70 
1970-71 

66 
47 
18 

Rs. 6,74,891/-
Rs. 4,18.0116/-
R •. 1,22,11;/-

(c) The officers of Fertilizers and Chemi-
cals Travancore Limited were sent to Japan, 
Italy, U.S.A., U. K., Ceylon and Syriya in 
connection with the designing, etc. of the pro-
jects under implementation by the Company, 
for negotiation On tenders of foreign countries 
for Bctting up of plants and for training under 
USAlD programmes. 




